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To,

The Registrar,
Hon’ble National Green Tribunal,
Copernicus Marg, New Delhi.

Sub: Regarding Submission of Compliance Report pursuant to the order
date 31-10-2019 in O.A. No. 915/2019 in the matter of Ravi Sharma, MLA.,
Jhansi versus State of Uttar Pradesh.

Sir,

In Compliance of order dated 31-10-2019 passed by Hon’ble Tribunal
in O.A. No 915/2019 in the matter of Ravi Sharma, MLA, Jhansi versus
State of Uttar Pradesh the Compliance report is enclosed herewith.

It is requested that the compliance report may be presented before the
Hon’ble Tribunal for kind consideration.

Yours faithfully,

Encl: As above

(Njranfan Sharma)
Regional Officer
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Inspection Report in the matter of Hon'ble NGT original Application No-915/2019 (Ravi
Sharma, MLA, Jhansi Versus State of Uttar Pradesh)

The Hon’ble NGT has passed the Order dated 31.10.2019 in the matter of O.A. No
915/2019 (Ravi Sharma, MLA. JThansi Verses State of Uttar Pradesh), operative part of which
is mentioned below —

“.......Let the State Pollution Control Board (SPCB) look into the matter, take appropriate
action in accordance with law and furnish a factual and action taken report in the matter within
one month by email at judicial-ngt@gov.in.” .=

In compliance of above mentioned order, the M/s Medical Pollution Control
Committee, (CBMWTF), Growth Center, Industrial Area, Bijoli. Jhansi has been inspected by
undersigned on 03.03.2020 in presence of Mr. Shailendra Bajpai. Manager of the CBMWTF,
the facts and observation based on inspection are mentioned below —

I. CBMWTF was established in 2011 with the consent of State Board, which was not
found operation during inspection due to repair and maintenance of Incineration Plant
as per the representative of unit.

2. The capacity of installed double chamber incinerator is 100.0 Kg/Hour, 01 Autoclave of
capacity 50.0 Kg/Batch and a Shredder- 50.0 Kg/Batch. As per record made a available
by the unit 18.58 MT Bio Medical Waste has been incinerated by this unit.

3. At the time of inspection it is found that disposal of Bio Medical Waste collected by
various Hospitals and HCFs is improper. The UPPCB has issued the show cause notice
under section-5 of the Environmental (Protection) Act 1986 on date 05.03.2020.

4. UPPCB has issued the show cause notice 1o impose the Environmental Compensation
of Rs. 3.60.000.00 period up to 28.01.2020 against improper handling and disposal of
Bio Medical Waste by letter dated 28.02.2020.

5. During the inspection it has observed that the plant machinery of said CBMWTF is
under modernization/renovation stage and not in a position to perfect working. Partially
incineration of Bio Medical Waste is being disposed through improper temperature.

6. A large quantity of BMW which was transported from various hospitals and other
HCFs in previous days but due to improper handling, disposal and incineration it was
stored at various places in (dry-wet condition) with in CBMWTF premises. The drv-wet
BMW is being transported to sister concern unit at Panki. Kanpur by the Truck No-
MP33 H3173 without prior permission of UPPCB.

7. The ETP is not functional and ash of incinerated bio medical waste is not being stored
as per Hazardous Waste Rule. 2016 and ash throwing out side the premises improperly.

During the inspection observed that the foul smell, odour and public nuisance problem

is present in atmosphere due to irregular activity of CBMWTE regarding bio medical waste
freatment.

The inspection report is submitted for kind consideration,

YO
o1 E‘fb\
(V.K. Dubey)

Assistant Environmental Engincer
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